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TAMIL NADU LEGISLATIVE ASSEMBLY

EIGHTH ASSEMBLY--SIXTH SESSION

RESUME OF WORK TRANSACTED BY THE TAMIL NADU LEGISLATIVE
ASSEMBLY ON 27TH JANUARY 1988 AND 28TH JANUARY 1988

I. SUMMONS

Summons for the Meeting of the Sixth Session of the Eighth Tamil Nadu
Legislative Assembly were issued to the Members on the 8th January 1988 in S.0.Ms.
No.7, Legislative Assembly Secretariat, dated 8th January 1988.

Due to the death of the Frontier Gandhi Thiru Khan Abdul Gaffar Khan on 20th
January 1988, the State Government declared a holiday on the funeral day, i.e., on 22nd
Januray 1988.

The meeting of the Assembly was therefore postponed from 22nd January 1988 to
25th January 1988 and a revised notification was issued by the Governor in S.0.Ms.
No0.13, Legislative Assembly Secretariat, dated 20th January 1988, summoning the
Legislative Assembly on 25th January 1988.

1. DURATION OF THE MEETING

The Sixth Session of the Eighth Legislative Assembly commenced on the 27th
January 1988 was adjourned on the 28th January 1988.

I11. DISSOLUTION

The Eighth Tamil Nadu Legislative Assembly was dissolved with effect from
30th January 1988 by a proclamation issued by the President of India under Article 356
of the Constitution of India.



IV.SITTINGS OF THE ASSEMBLY

The Tamil Nadu Legislative Assembly met for two days during this period, on the

following days:

27th January 1988 and 28th January 1988.
In terms of hours it sat for 2 Hours and 26 minutes.

V. OBITUARY REFERENCES

(i) Obituary References were made in the Assembly on the demise of the

following former Members of the Assembly on the dates noted against each:-

Serial Name Constituency Period in Date of  Date on which
Number which demise reference was
served as made in the
Member House
1) ) (©) (4) G (6)
1. Thiru. M. Alandur, Chengalpattu ~ 1985-86 2nd 27th Jan.1988
Abragham District Dec.1987
2. Thiru.R. Chengalpattu General 1946-52 9th 27th Jan.1988
Subba Ayyar Rural. Jan.1988
3. Thiru. P. Madurai North, 1952-57 15th 27th Jan.1988
Ramamurti Madurai District. Dec.1987

(ii) Obituary Reference was also made in the Assembly on the demise of Thiru.
Khan Abdul Gaffar Khan, the Frontier Gandhi on 27th January 1988.

All the Members stood in silence for two minutes as a mark of respect to the

deceased.



VI. CONDOLENCE RESOLUTION

On the demise of Hon. Dr. M.G. Ramachandran,
Chief Minister of Tamil Nadu

Hon. Thiru. R. M. VEERAPPAN, Minister for Local Administration (Leader of
the House) moved the following condolence resolution, on 27th January 1988:-

"sllpasder  prusTTSeL, o @OsmEL eanwdy sSOP wssellar  BLGMmS
BLESSTOTEa|b, smasSsTIle Smebwsamea|b, @uuDy weaflgriwrailursean, 2 ullmsE
Qmd Cpméneuamr cudprs uPRIGEHED Seupdursebd, sWOPSS Searlul  eurerHHle
SmUypenanuns enopg LrEumD Fupastull Urldse oNsdLeurrmseybd, Curdlesr
oamenreiler Qe whsmers CsTLibhg Sriutmm HmarsSniu  ameant  Srmedl
pearCeampmd  HP&D  eTardln  HIFw ewlienus sar(, b Qusssms Nluss
ameusdln Cousgdlad CeupdlliCum — @eudg SeTepD SieTaTellen HTenF LSS,
usstam(® sTsIHDGCLL  sUlpasHer (paoeuf GuTpLid  @mpa.  QbSHwreler
Uaspllds  (psoeurts  poerld  pLsd. sllpssens  wperGerhml  Lmengulley
Qeqsdueumb, s &Carny gowsalea saratars sHMLsg. gapsamers Sfléas
amaluamsCu  sarg ol Sullen (W s QoL fworss CsTareu(Hhd, Fdgamey
ueLgs FfsHr prusems  eNeTmdwelmd,  Ths  (Pganet  THSSTID,  6ThHS
BLaugsamasenw Cuplstamred, @bHus Fenamsd SaTLSHeaT GenmULTERTENLOS@ 28Ty
Crrmogid, BT @OmELEGL L(ps ubSHeILTOID STHH6UMHD, Qamiamss SO
wésafler Qerened S QmiF BrET ueT 2 MWSFEUMHLD, LITSSHISmTOW FTHSEISETTSS S
Qaremr(h eumiend, eusSuflemeno, 2wy soeilulderenn, eraranfluflemens <o Slweneu e
samocuailer euamfEflenits SHSFH I (PYWUTH  GTATUSDE SOTHEMTL 2 FTTETLOTHS
Saphseimbd,  QbSurelaid o edlar L ursmseflgid eumpn Qe Caruel g
wésefler jereunm emenl Gubmeumd, eurpw CuTCs eurerm <oy emeumd, CuTdlEsT
S| DjeufsHeTmed @QFWEse eremd, BIL() wasemred, BoGomisermead Lrl&sg
saneelGrermbd, Gureroerd GFbwboemmid, Was6ET Hosbeanld, eumpsst Cubme (LD,
Qe wem wramsasCu Ceusmeimomer, LIETLLOE LISLT 6rb..oLl. SeUjser,
rEFummoed SHleCrerm 1987 b pem@d qFLUT 24 b BHreT QuiHens  erlSuig
@Nsg QUCUremey < POpranTs FHWFSmsLD, Hs Qrrsameaund CsfleliuGs(.
Slerg  wapeuTd®  SublErenrd  HW@mMIL, SOPE  (PSOUT  IeRTLWSIE — mremd
TTESHETEN DEUTHEHSGD, Beufserg GOHLUSSHaBHEGL, DHFTEHEG o emrSuimssin
leurg Qe Camuelgbd sDIDTTSER&EEL, smse LGl Weramearwmni ey Crélss
slpssSlen  STULTTSE@HGGL, 28D  (PUpeUSpeTer SO  HETLFSHEREEGD
QuCureneu sang <y bs Qrrsmas CsflelsgstaneTdng .

The above Resolution was adopted Nem. Con. and thereafter the House adjourned
for the whole day as a mark of respect to the deceased.



VIl. GOVERNOR'S ADDRESS AND MOTION OF THANKS THEREON

Thiru. Sundar Lal Khurana, Governor of Tamil Nadu addressed the Members of
the Tamil Nadu Legislative Assembly assembled in the Legislative Assembly chamber,
Fort St. George, Madras, at 10.00 a.m. on Monday, the 25th January 1988. The motion of
Thanks, to the Governor's Address could not be moved as the House adjourned on 28th
January 1988, after adopting the Confidence Motion and Subsequently the Eighth
Assembly was dissolved.

VIIl. MOTION EXPRESSING CONFIDENCE IN THE MINISTRY

On the 28th January 1988 the Hon. Thiru.R.M.Veerappan, Minister for Local
Administration (Leader of the House) moved the following motion:-

"This House expresses its Confidence in the Council of Ministers of which
Thirumathi Janaki Ramachandran is the Chief Minister".

The above motion was put to vote of the House and the House divided as
follows:-

Ayes ... 99
Noes ... 8
Neutrals... 3

Hon. Speaker declared the motion having been passed by the majority of
members present and voting.
IX. GOVERNMENT MOTION

On the 28th January 1988, Hon. Thiru. R. M. Veerappan, Minister for Local
Administration (Leader of the House) moved the following motion:-

"That under Rule 25(1) of the Tamil Nadu Legislative Assembly Rules, the House
be adjourned to day to meet again at 9.00 a.m. on 1st February 1988".

The motion was put and carried.



X. DISQULAIFICATION OF CERTAIN MEMBERS BY HON. SPEAKER

On 28th January 1988, Hon. Speaker disqualified six Members and former
Ministers viz.,

I e o o

Dr.V.R. Nedunchezhiyan

Thiru. S.Ramachandran

Thiru. S. Thirunavukkarasu
Thiru. R.Soundararajan

Thiru. K.K.S.S.R. Ramachandran
Thiru. C. Aranganayagam

Athoor
Panruti
Aranthangi
Srirangam
Sathur

Thondamuthur

From the Membership of the House under paragraph 2(1)(a) of the
Tenth schedule to the Constitution of India.

On the same day, Hon. Speaker also disqualified the following 27 Members from
the Membership of the House under paragraph 2(1) (b) read with paragraph 3(a)(ii) of the
Tenth Schedule to the Constitution of India, based on the motions moved by Thiru Durai
Govindarajan, Chief Government Whip:-

g A W N -
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. Thiru. K. Narasimmapallavan
. Thiru. P.M. Narasimhan

. Thiru. V.Subramaniyan

. Thiru. M. Anandan

. Thiru. Durai Anbarasan alias

Ramalingam

. Thiru. A.Thangarasu

. Thiru. K.P. Nachimuthu

. Thiru. Salem. M. Arumugam
. Thiru. P.Dhanabal

10. Thirumathi P.Lakshmi
11. Thiru. M.V.Rathinam
12. Thiru. A.Periyasamy
13. Thiru. Durai Ramasamy
14. Thiru. S. Balakrishnan

Uthiramerur.
Pallipet.
Kandamangalam(SC).
Ulundurpet(SC).
Nellikuppam.
Kurinjipadi.
Mettur.

Salem-II.
Sankari(SC).
Avanasi(SC).
Pollachi.
Dharapuram(SC).
Vellakoil.
Modakurichi.



15.
16.

17. Thiru. V.K. Chinnasamy Bhavanisagar.

18. Dr. D. Mohammed Saleem Periyakulam.

19. Thiru. R.Muthiah Sedapatti.

20. Thiru. A.Premkumar Dindigul.

21. Thirumathi . R. Saroja Uppiliapuram(SC).
22. Thiru. K. Balasubramanian Sirkali(SC).

23. Thiru. Pappa Subramaniyan Courtallam.

24. Thiru.T.Marimuthu Kolathur.

25. Thiru. V.S. Panchavarnam Aruppukottai.

26. Thiru. V. Balakrishnan Sivakasi.

27.

Thiru. P.G. Narayanan
Thiru. K.A. Sengottaian

Thiru. T.Perumal

Bhavani.

Gopichettipalayam.

Kadayanallur.

XI. CONSTITUTION OF COMMITTEE

The Business Advisory Committee for the year 1987-88 was re-constituted with
effect from 18th January 1988 and the Members were informed through Information
Sheet. The names of Members of the Committee are given in Appendix.

XIl. PAPERS LAID ON THE TABLE OF THE HOUSE.

During the period, 42 papers were laid on the Table of the House. Details of
which are as follows:

A. Statutory Rules and Orders 39
B. Reports, Notifications and Other Papers --- 3

Total 42
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10.

11.

12.

13.

14.

15.

APPENDIX

BUSINESS ADVISORY COMMITTEE
(Re-constituted on 18th January 1988.)

CHAIRMAN

Hon. Thiru P. H. Pandian, Speaker.

MEMBERS

Hon. Thirumathi. Janaki Ramachandran, Chief Minister.

. Hon. Thiru. R.M. Veerappan, Leader of the House

(Minister for Local Administration)

. Hon. Thiru. P.U. Shanmugam, Minister for Health.

Hon. Thiru. V.P. Balasubramanian, Deputy Speaker.
Hon. Thiru. O. Subramanian, Leader of the Opposition.
Thiru. Durai Govindarajan, Chief Government Whip.
Thirumathi. D. Yasodha.

Thiru. C. Palanimuthu.

Thiru. Nanjil K. Manoharan.

Thiru. S.M. Ramachandran.

Thiru. K. Ramani.

Thiru. A.S.A. Arumugam.

Thiru. A. K. A. Abdul Samad.

Thiru. P.Uthirapathi.



